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IN THE HON'BLE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 36 OF 2024

IN THE MATTER OF:

AMARDEEP ... APPLICANT
VERSUS

STATE OF UTTAR PRADESH & ORS. ... RESPONDENTS

REPLY ON BEHALF OF RESPONDENT NO. 2- MEERUT

DEVELOPMENT AUTHORITY

MOST RESPECTFULLY SHOWETH:

1.

The aforementioned letter petition has been submitted by
the applicant complaining about improper storage and
disposal of garbage in residential area of Sector 7A, Ansal
Sushant City, Vedvyas Puri, Meerut, Uttar Pradesh in
violation of environmental norms causing damage to the
environment and posing serious health hazards to local
residents.

That the aforementioned matter was listed before this
Hon’ble Tribunal on 20.02.2024, wherein this Hon'ble
Tribunal was pleased to constitute a Joint Committee
comprising of representatives of U.P. Pollution Control
Board, Commissioner, Municipal Corporation, Meerut and
District Magistrate, Meerut to visit the site and look into
grievances of the applicant and verify the factual position
and suggest appropriate remedial action. A true copy of

the order dated 20.02.2024 passed by this Hon'ble
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Tribunal is annexed and marked as “ANNEXURE-R-
2/1".

That the joint committee furnished a report dated
05.04.2024 in compliance of the order dated 20.02.2024
enunciating all factual aspects. The remedial actions

suggested by the joint committee are as under:

"1. Development of the project is to be completed
as per schedule.

2. Developer should  obtain  Completion
Certificate from Meerut Development Authority
and Colony should be handed over to
Municipal  Corporation, Meerut as per
provisions.

3. Service Provider Company may be directed to
improve their services according to offer and
residents should pay for the same as per

terms and conditions, if exists.”

A true copy of the report of the Joint Committee dated
05.04.2024 is annexed and marked as "ANNEXURE-R-
2/2".

The aforesaid matter was thereafter listed on 08.05.2024
before this Hon’ble Tribunal, wherein, this Hon'ble
Tribunal was pleased to issue notice to the parties
including the answering Respondent.

That on 12.08.2024, this Hon’ble Tribunal was pleased to

pass the following order:

"1. From the copy of Environmental Clearance filed by
respondent 6 as Annexure R-2 at page 51, it s evident

that STP was to be developed and before its
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commissioning for operation, a certificate from
independent expert and report is to be submitted to
Ministry. Condition also says that discharge of treated
sewage shall conform to norms and standards of State
Pollution Control Board.

2. Counsel for proponent however submit that STP was
to be laid down by Meerut Development Authority and
that was to be connected by developer. But this is
contrary to Condition No.1 in the EC under Specific

Condition, 'Operation Phase".

V4

A true copy of the order dated 12.08.2024 passed by
this Hon’ble Tribunal is annexed and marked as
“"ANNEXURE-R-2/3".

That the matter was thereafter listed on 27.09.2024

wherein, the following order was passed:

"1. Learned counsel appearing for proponent
stated that he is not solely responsible for
discharge of sewerage from inside sewer line
into public sewer line laid down by MDA for
treatment of sewerage in STP installed by MDA
in as much as permission for this was granted
by MDA and therefore if there is anything
illegal in this aspect, MDA is equally responsible
and principal of ‘Polluter Pays’ must apply
proportionately to MDA also.

2. We find from record that MDA, though party
to the proceedings, has not filed any response
at all.

3. Sh. Rachit Mittal, learned counsel appearing
for respondent 2 prays for and allowed 2
weeks’ time to file response covering all these
aspect particularly to show under what

authority it has allowed discharge of sewerage
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from premises developed by proponent to be
disclosed in sewer line laid down by MDA e.
outside developed area of respondent 6, in
violation of Section 24 of Water (Prevention
and Control of Pollution) Act, 1974 (hereinafter
referred to as Water Act, 1974°).”

A true copy of the order dated 27.09.2024 passed by
this Hon’ble Tribunal is annexed and marked as
“"ANNEXURE-R-2/4".

That the following facts are necessary for the
adjudication of the present application:

(i) Meerut Development Authority (hereinafter referred
to as “MDA") launched a housing scheme for
integrated township in Vedvyaspuri, Ganga Nagar,
Shraddhapuri Phase 2, Rakshapuram, Meerut. The
land was given on bulk sale basis in the year 2005.

Clause 8 of the brochure mentioned as under:

"8, G153/ TUT GIFETHT BT FIAe/7-

TR T RT3 S{arhd Y7 7 16 13T
P IO-TSF, G, Hav TE+, T [3ggd @iz,
HIGIIHATIN [dBTY B GRT BR1F 171/
f3FfaT SarfT Y & g&7 e T I 3
Hav T [agga @d7 &1 glaerd giaEeTr giy
FYIE B T FHE, [dBT Bl o il
FITH &1 Flador Bl o o &1 GlaeT Fuds
e Ty f[Awiad yE 7 SiN® UdH Iucis/
TwiFT  Wdde & oigd &g fawra Frf
sGeylamrgEdl GRT & @G Tl dg
YY], TN Ua YZTgR] B2 o H
[3FI10T Sardig YT 8 Hiaw I [T qifdameor
GRT Tido ich< W< &1 od HH] FiaerT 1T




(i)

(iii)

(iv)
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ST T 3G Il G §1- TTeil 7T FHFTNAE &

T 31acy/[ab1adEd GIT TIfaEvTr &1 3 g1/

A true copy of the brochure is annexed and marked

as "ANNEXURE-R-2/5".

The Project Proponent was allotted 300 acres of bulk
residential land vide allotment letter dated
15.04.2005. As per the scheme, all the internal
development of the township was to be carried out
by the project proponent and the external
development was to be carried out by MDA and for
the same, the charges were to be borne by the
project proponent. A true copy of the letter dated
15.04.2005 is annexed and marked as
“"ANNEXURE-R-2/6".

The Project Proponent sought and was granted EC
on 16.01.2008. As per the conditions of EC, it was
clearly mentioned that "It is proposed to use the STP
facility —developed by Meerut Development
Authority”. A true copy of EC dated 16.01.2008 is
annexed and marked as "ANNEXURE-R-2/7".

The said project falls under the Vedvyaspuri
Scheme, which has 08 Sectors, out of which 05
Sectors are with the Project Proponent and rest are

with MDA. The STP which is built by MDA for these
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sectors is having capacity of 15 MLD. The sewage
generation is around 3.5 to 4.5 MLD.

It is imperative to note that the sewage generated
from the project developed by the project proponent
is flowing through a trunk line which is connected
with is STP (developed by the MDA) and the same is
treated there. The said STP is also equipped with
Tertiary Treatment Plant (TTP). The work of
maintenance and upgradation (i.e. OCEMS) is being
undertaken by U.P. Jal Nigam. Prior to the U.P. Jal
Nigam, the maintenance work was being undertaken
by agency namely Vatavaran Techno. The STP is
complying with all norms and for kind perusal of this
Honble Tribunal, the testing reports are being
attached herewith. True copies of the testing reports
of STP of Vedvyaspuri are being annexed and
marked as "ANNEXURE-R-2/8 (Colly)”.

It is further relevant to point out that MDA has been
repeatedly writing letters to Municipal Corporation,
Meerut for taking handover of all the 13 STPs of
Meerut city, which are being run by MDA. The said
issue has also been flagged and discussed in various
board meetings of MDA and the said exercise is

being undertaken since 2018. True copies of some
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of the letters written by MDA to Municipal
Corporation, Meerut are annexed and marked as
“"ANNEXURE-R-2/9 (Colly)”.

9. It is submitted that the answering respondent has
always been vigilant in exercising its duties and
fulfilling its responsibilities with due care and
consciousness at all times and also has been
complying with the orders/ directions passed by this
Hon’ble Tribunal from time to time. The answering
respondent also undertake to comply the orders and
assist this Hon’ble Tribunal as and when

required/directed.

Date: 10.10.2024

Place: New Delhi

Through

/
(RACHIT MITTAL)
Advocate for Respondent No. 2
Meerut Development Authority
MZ-24 & 25, Ansal Fortune Arcade,
Sector 18, Noida- 201 301, Uttar Pradesh
Mob.: +91 9873997047
Email: rachit@rmlawchambers.in
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IN THE HON'BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

. Original Application No. 36 of 2024
‘' IN THE MATTER OF:

AMARDEEP. ...Applicant
VERSUS
STATE OF UTTAR PRADESH & ORS. ...Respondents
AFFIDAVIT

I, Rakesh Mahalwal S/o Late Shri Dayanand Mahalwal aged about
57 years working as Assistant Engineer, Meerut Development
Authority, Meerut, U.P., presently at Noida do hereby solemnly
affirm and declare as under: -

1. That I, in aforesaid capacity, is well conversant with the
facts . and circumstances of the case derived from
information from the official records. Hence, I am
competent to swear this affidavit.

2. That T have read and understood the contents of the

- accompanying Reply. I state that the facts stated therein
are true to my knowledge derived from the official record.
The legal submissions are based on legal advice received

and believed to be true.
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3. That the annexures are true copies of their respective

originals.
DEPONENT
De] Heddiel
T argwn (o / dlo)
VERIFICATION .

I, the abovenamed deponent do hereby verify that the contents
of this affidavit from paragraphs 1 to 3 are true to my knowledge.

Nothing material has been suppressed. So, help me, God.

Verified on this 10_% day of October, 2024 at Noida.

ke

. DEPONENT... -

L P '\
e w0 BRI |
A o vle e T, v e

Munendra Kupar Shishodia
Motary Avdvocaie
Reg. Mo-13478

10 0CT 204
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ANNEXURE -R-2/1

Item No.4 (Court No. 2)

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI.

(Through Physical Hearing with Hybrid V.C. Option)
Original Application No. 36/2024

Amardeep ...Applicant
Versus
State of U.P. & Ors. ...Respondents

Date of hearing: 20.02.2024

CORAM: HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER.
HON’BLE DR. AFROZ AHMAD, EXPERT MEMBER.

Applicant: None for the Applicant.

Application is registered based on a letter petition received by email.

ORDER

1. Mr. Amardeep resident of Sushant City, Residential Welfare Society
has sent by email the present letter petition to this Tribunal, which has been
treated and registered as O.A. No. 36/2024 complaining about improper
storage and disposal of garbage in residential area of Sector 7 A, Ansal
Sushant City, Vedvyas Puri, Meerut, Uttar Pradesh in violation of
environmental norms causing damage to the environment and posing serious

health hazards to local residents.

2. The relevant part of the letter petition enumerating grievances of the

applicant is reproduced as follows:-
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0O.A. No.36/2024 Amardeep Vs. State of U.P. & Ors.

X X X X

“3{TTeh! ST BT ¢ b TaeR 78 3d gRIid R, deaamagdt & Hard § $iR
3U YIeX P X Tl SR 3fFe &1 HroT (T8 Th TH Teh) gRT $i ST Vel
g e gfem ff U vz St § e i omgel wd Hiesd Ae
(TARUN.BHATT@ORANGE-SKY.CO.IN 9713250605) g | ﬁﬂﬁ@%ﬂgﬁaw
¥ FRARU 3t TR § R BB TeH! ¥ 9R SR Fded o1 R Wt 9%
Wﬁ%ﬁw%ﬁ@mw@w%mﬁwm%m
HRUN Ydex YT Y371 i H aTaraRur giid gt 6T 8 3R Gy a7 9 T gar |
ISIR Bl TET &1 FAR P AU ATIRT o+ gHd I8 & off Fs anll 9 st

31d: TR R ¢ fF T T TH ua & gRIar ff a3ur vg St &l ™
f3u SMY | SidT § Tt Bamt ue iR dufe SfoRTY § 8fd: AM-1G Toie! &
1S & 0 B G BT el FaRUT A1 HRA TR AT H} T S difes Higsy o
HU GTAR] I g B P [gHTDd 7 D | Ifed HRATS DI =M T |

X X X X7

3. Prima facie the averments made in the application raise substantial
questions relating to environment arising out of the implementation of the

enactments specified in Schedule-I to the National Green Tribunal Act, 2010.

4. In view of the averments made in the application, we consider it
appropriate that a Joint Committee be constituted to verify the factual
position and suggest appropriate remedial action. Accordingly, we constitute
a Joint Committee comprising of representatives of U.P. Pollution Control
Board, Commissioner, Municipal Corporation, Meerut and District
Magistrate, Meerut and direct the same to undertake visits to the site, look
into the grievances of the applicant, associate the applicant and
representative of the concerned project proponent, verify the factual position
and suggest appropriate remedial action. The UPPCB will be the nodal

agency for coordination and compliance.

S. Factual and Action taken Report may be submitted within one month

by e-mail at judicial-ngt@gov.in preferably in the form of searchable

PDF/OCR Supported PDF and not in the form of Image PDF.

6. List for further consideration on 12.04.2024.


mailto:TARUN.BHATT@ORANGE-SKY.CO.IN
mailto:judicial-ngt@gov.in
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0O.A. No.36/2024 Amardeep Vs. State of U.P. & Ors.

7. A copy of this order, along with a copy of the application and
documents attached with the same be forwarded to the Member Secretary,
U.P. Pollution Control Board, Commissioner, Municipal Corporation, Meerut

and District Magistrate, Meerut by e-mail for requisite compliance.

Arun Kumar Tyagi, JM

Dr. Afroz Ahmad, EM

February 20th, 2024
N
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S Email id :- romeerut@uppch.in
- &g sty
NaS T, SR Yo gy fgam 9

N
, T Uidhe—TC-3 /2, Yearayzd Boi—Il, AIYgRH, ARe—250110

- JQ/@/@#%/WM/%,% Reie— 5-Y-2Y.

To,
The Registrar,
National Green Tribunal,
Principal Bench,
New Delhi.
No. Date-

Sub: Joint Inspection Report in compliance of order dated 20.02.2024 passed by
Hon'ble NGT in OA No 36/2024 Amardeep Versus State of U.P.& Ors.

Sir,

In the above noted case Hon'ble Tribunal was pleased to pass the following main
directions-
....... 4. In view of the averments made in the application, we consider it appropriate
that a Joint Committee be constituted to verify the factual position and suggest
appropriate remedial action. Accordingly, we constitute a Joint Committee comprising of
representatives of U.P. Pollution Control Board, Commissioner, Municipal Corporation,
Meerut and District Magistrate, Meerut and direct the same to undertake visits to the
site, look into the grievances of the applicant, associate the applicant and representative
of the concerned project proponent, verify the factual position and suggest appropriate
remedial action. The UPPCB will be the nodal agency for coordination and compliance.
5. Factual and Action taken Report may be submitted within one month by e-mail at
judicial-ngt@gov.in preferably in the form of searchable PDF/OCR Supported PDF and not
in the form of Image PDF.
6. List for further consideration on 12.04.2024...."

In compliance of the above said order, the joint committee report is attached
herewith for kind perusal of Hon'ble Tribunal please.

The above report is being submitted with the approval of competent authority.

With regards.
Enclosure: As above

Yours faithfully

e
(Bhuvan Prakash Yadav)
Regional Officer
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JOINT INSPECTION REPORT IN COMPLIANCE TO HON’BLE NGT ORDER
DATED 20.02.2024 IN THE ORIGINAL APPLICATION NO. 36 OF 2024,
AMARDEEP VS STATE OF U.P. & Ors.

Background-

Hon’ble NGT passed an order Dated 20.02.2024 in Original Application No. 36 of
2024, Amardeep Vs State of U.P. & Ors., which is registered on the basis of letter
petition filed by complainant Mr. Amardeep. Order of the Hon’ble Tribunal is as

below:-

... 4. In view of the averments made in the application, we consider it
appropriate that a Joint Committee be constituted to verify the factual position and
suggest appropriate remedial action. Accordfng!y, we constitute a Joint Committee
comprising of representatives of U.P. Pollution Control Board, Commissioner,
Municipal Corporation, Meerut and District Magistrate, Meerut and direct the same
to undertake visits to the site, look into the grievances of the applicant, associate the
applicant and representative of the concerned project proponent, verify the factual
position and suggest appropriate remedial action. The UPPCB will be the nodal

agency for coordination and compliance.

5. Factual and Action taken Report may be submitted within one month by e-mail
at judicial-ngt@gov.in preferably in the form of searchable PDF/OCR Supported PDF

and not in the form of Image PDF.
6. List for further consideration on 12.04.2024."....

Joint inspection of site and observation:-

Joint inspection of the alleged residential colony Ansal Sushant City, Meerut is
carried out on 15.03.2024. During inspection, complainant Mr. Amardeep, Chairman
Resident Welfare Association of Sector-7A, Sushant City was also present and briefed

their grievances.

Ansal Sushant City, Meerut is developed by M/s Ansal Landmark':rownship Pvt.
Ltd., Ansal Bhawan, K.G. Marg, New Delhi. The township is situated at Vedvyaspuri,

Meerut spread in the 121.41 Hectare Area. Township was developed in year 2007 in

!

1|Page
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several sectors (stage wise). Alleged sector 7A is one of them. Consent to Establish
(CTE) has been issued by UPPCB vide letter no. F38245/C-3/NOC/59/Meerut/21/08,
Dated 11.09.2008. copy of the CTE is attached as Annexure- 01.

Meerut Development Authority, Meerut vide its letter no. 23/Sachiv/05, Dated
03.12.05 has informed to UPPCB that external development works including sewage
treatment plant (STP), zonal roads, drains and external electrification is to be

completed by Authority. Copy of the letter is attached as Annexure- 02.

171 plots has been developed and sold in said sector- 7A. Presently 28 Houses are
completed and being utilized for residential purpose by the owners. 04 houses are

under construction stage. @

Complainant addressed in grievance that solid waste (garbage) is being collected
once in a week and dumped in the premié}es of colony by the service provider
company M/s Star Facility Management Pvt. Ltd. which is subsidiary company of the
developer company. Complainant including other residents are also aggrieved that
internal sewer line and internal roads has not been developed/completed by the

developer.

During inspection only plastic waste in very less quantity has been found left and
spread in the premises on vacant land. During inspection direction given to
representative to remove scattered waste from vacant land of colony. Colony is
under developing stage. Completion Certificate from Meerut Developr'ﬁent Authority
has not been obtained and Colony is not handed over to Municipal Corporation,

Meerut.

Representative of the developer Mr. Santosh Sharma, Dy. Project Manager
(Services) informed in this regard that garbage is being collected by the service
provider staff and handed over to Municipal Vehicles operating in other sectors.
Provisions for Common Dust Bin have been made in this sector at different
convenient places. Some of them are damaged. Representative also informed that
sewer line is laid down and in operation. 04 external connections were proposed to
connect with Public Sewer, 03 are already connected and 01 is bjbcked due to
gradient level discrepancy, sewage of the same is being discharged using pump as

b

2|Page
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per situation of storage, as sewage quantity is less (of the 06-07 houses). Public
sewer line leads to common STP operated by MDA. Representative has’informed that

garbage and plastic has been removed from site.

Representative of the developer also informed that services could not be
maintained properly due to non-payment of common area maintenance charges by
residents. Copy of the document provided by representative is attached as

Annexure- 03.

Findings:-
1. Society is not fully developed.

2. Completion Certificate from Meerut Development Authority has not been

obtained and Colony is not handed over to Municipal Corporation, Meerut.

3. It is observed that maintenance services are not proper in the society of

alleged Sector 7A.

Remedial Action suggestion:-

1. Development of the project is to be completed as per schedule.
2. Developer should obtain Completion Certificate from Meerut
Development Authority and Colony should be handed over to Municipal

Corporation, Meerut as per provisions.

% service provider Company may be directed to improve their services
according to offer and residents should pay for same as per terms and

conditions, if exists.

Factual report of the issued raised in the complaint is for kind consideration.
o

K. D. Kandarkar,

Sub-divisional Magistrate, Meerut %/’“

Sharad Pal, %

Asst. commissioner, Nagar Nigam, Meerut

Yogesh Kumar Mishra, A.E.E. B{gﬁ/
U.P.P.C.B., Meerut

3|Page
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ANNEXURE -R-2/3

Item No.13 Court No. 2
BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
Original Application No. 36/2024

Amardeep Applicant
Versus

State of U.P. & Ors. Respondent

Date of hearing: 12.08.2024

CORAM: HON’BLE MR. JUSTICE SUDHIR AGARWAL JUDICIAL MEMBER
HON’BLE DR. AFROZ AHMAD, EXPERT MEMBER
Applicant: None

Respondents: Mr. Ankit Verma, Advocate for State of U.P.
Mr. Rachit Mittal, Mr. Parish Mishra, Mr. Kanishk Raj, Mr.
Adarsh Srivastava and Ms. Kriti Jain, Advocates for respondent
No. 2(through VC)
Mr. Amit Shukla, Advocates for respondent no. 4
Mr. Malak Bhatt and Ms. Nitya Prabhakar, Advocates for
respondent no. 6
Mr. Hitaish Chauhan, Advocate for respondent no. 7 (through VC)

ORDER

1. From the copy of Environmental Clearance filed by respondent 6 as
Annexure R-2 at page 51, it is evident that STP was to be developed and
before its commissioning for operation, a certificate from independent
expert and report is to be submitted to Ministry. Condition also says that
discharge of treated sewage shall conform to norms and standards of State

Pollution Control Board.

2. Counsel for proponent however submit that STP was to be laid down
by Meerut Development Authority and that was to be connected by
developer. But this is contrary to Condition No.1 in the EC under Specific

Condition, ‘Operation Phase’.
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3. Counsel for respondent 6 states at this stage that he has not
examined the matter from this angle and may be granted 10 days’ time to

examine the matter. He may do so.

4. List on 28.08.2024.

Sudhir Agarwal, JM

Dr. Afroz Ahmad, EM
August 12, 2024
Original Application No. 36/2024
AB
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ANNEXURE -R-2/4

Item No. 08 Court No. 2

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 36/2024

Amardeep Applicant

Versus

State of U.P. & Ors. Respondent(s)

Date of hearing: 27.09.2024

CORAM: HON’BLE MR. JUSTICE SUDHIR AGARWAL JUDICIAL MEMBER
HON’BLE DR. AFROZ AHMAD, EXPERT MEMBER

Applicant: None

Respondents: Mr. Ankit Verma, Advocate for State of U.P.
Mr. Amit Shukla, Advocate for UPPCB (through VC)
Mr. Rachit Mittal, Mr. Parish Mishra, Mr.Kanishk Raj, Mr. Adarsh
Srivastava and Ms. Kriti
Jain Advocates for Respondent No. 2(through VC)
Mr. Malak Bhatt and Ms. Nitya Prabhakar, Advocates for Respondent No.
6.

ORDER

1. Learned counsel appearing for proponent stated that he is not
solely responsible for discharge of sewerage from inside sewer line into
public sewer line laid down by MDA for treatment of sewerage in STP
installed by MDA in as much as permission for this was granted by MDA
and therefore if there is anything illegal in this aspect, MDA is equally
responsible and principal of ‘Polluter Pays’ must apply proportionately to

MDA also.

2. We find from record that MDA, though party to the proceedings,

has not filed any response at all.

3. Sh. Rachit Mittal, learned counsel appearing for respondent 2

prays for and allowed 2 weeks’ time to file response covering all these
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aspect particularly to show under what authority it has allowed discharge
of sewerage from premises developed by proponent to be disclosed in
sewer line laid down by MDAi.e. outside developed area of respondent 6,
in violation of Section 24 of Water (Prevention and Control of Pollution)

Act, 1974 (hereinafter referred to as Water Act, 1974°).

4. List on 16.10.2024.

Sudhir Agarwal, JM

Dr. Afroz Ahmad, EM

September 27, 2024
Original Application No. 36/2024
AB
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No. 21-70/2007-1A.111
Government of India
Ministry of Environment & Forests

Paryavaran Bhawan,
CGO Complex, Lodi Road,
New Delhi-110003.

. Dated: 16™ January, 2008
To

M/s. Ansal Landmark Township (Pvt) Ltd.
306, Navarang House,

21, Kasturba Gandhi Marg,

New Delhi-110001

‘Subject- Construction of residential township “Sushant City” at Sector 3,

Vedvyaaspuri, Meerut by M/s. Ansal Landmark Township (Pvt.) Ltd.
Environmental Clearance- regarding
Sir,

This has reference to your application No:
API/P(SANC)/SCM/MOEF/06/1370 dated 15.12.2006 and subsequent letters
dated 31.10.2007 and 21.12.2007 seeking prior environmental clearance for the
above project under the EIA Notification, 1994. The proposal has been appraised
as per prescribed procedure in the light of provisions under the EIA Notification,
2006 on the basis of the mandatory documents enclosed with the application viz.,

the Questionnaire, EIA, EMP and the additional clarifications furnished in response

to the observations of the Expert Appraisal Committee constituted by the
competent authority in its meetings held on 10" to 11" August, 2007, 7" to 8%

December, 2007 and 27" to 29" December, 2007 and awarded “Silver “grading to

the project.

2. It is interalia, noted that the project involves the construction of residential
project “Gateway Towers” on a plot area of 121.41 ha. It is proposed to develop
3100 plots, 6 Primary Schools, 6 Nursery Schools, 1 Intermediate College, a Club
house, Health centre and 7 Shopping centres. The total water requirement is 8346
KLD. The total waste water generation is 5102 KLD. It is proposed to use the STP
facility developed by Meerut Development Authority. Total solid waste generation
will be 17 Metric Ton/day. The power requirement is 32 MVA. The total parking
spaces proposed are for 630 cars. The total cost of the project is 218.00 crores.

3. The Expert Committee after due considerations of the relevant documents
submitted by the project proponent and additional clarifications furnished in
response to its observations have accorded environmental clearance as per the
provisions of Environmental Impact Assessment Notification ~ 1994 and its
subsequent amendments, subject to strict compliance of the terms and conditions
as follows: '
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PART A- SPECIFIC CONDITIONS

I. Construction Phase

i) “Consent for Establishment” shall be obtained from Uttar Pradesh State
Pollution Control Board and a copy shall be submitted to the Ministry
before start of any construction work at the site. ’

ii) All required sanitary and hygienic measures should be in place before
starting construction activites and to be maintained throughout the
construction phase.

iii) A First Aid Room will be provided in the project both during construction
and operation of the project.

iv) Adequate drinking water and sanitary facilities should be provided for
construction workers at the site. The safe disposal of wastewater and solid
wastes generated during the construction phase should be ensured.

\)) Provision should be made for the supply of fuel (kerosene or cooking gas);
utensils such as pressure cookers etc. to the labourers during construction
phase. -

Vi) All the labourers to be engaged for construction should be screened for
health and adequately treated before engaging them to work at the site.

vii)  For disinfection of waste water, use ultra violet radiation, not chlorination.

viii)  All the topsoil excavated during construction activities should be stored for
use in horticulture/landscape development within the project site.

iX) Disposal of muck during construction phase should not create any
adverse effect on the neighbouring communities and be disposed taking
the necessary precautions for general safety and health aspects of
people, only in approved sites with the approval of competent authority.

X) Soil and ground water samples will be tested to ascertain that there is no
threat to ground water quality by leaching of heavy metals and other toxic
contaminants. .

Xi) Construction spoils, including bituminous material and other hazardous
materials, must not be allowed to contaminate watercourses and the dump
sites for such material must be secured so that they should not leach into
the ground water.

xii)  The diesel generator sets to be used during construction phase should be
low sulphur-diesel type and should conform to E (P) Rules prescribed for
air and noise emission standards.

xiii)  Vehicles hired for bringing construction material to the site should be in
good condition and should conform to applicable air and noise emission
standards and should be operated only during non-peak hours.
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Xiv)  Ambient noise levels should conform to residential standards both during
day and night. Incremental pollution loads on the ambient air and noise
quality should be closely monitored during construction phase.

xv)  Fly ash should be used as building material in the construction as per the
provisions of Fly Ash Notification of September, 1999 and amended as on
August, 2003 (The above condition is applicable only if the project is within
100 km of Thermal Power Station).

xvi)  Ready mixed concrete must be used in building construction.

xvil)  Storm water control and its re-use as per CGWB and BIS standards for
various applications.

xvii)  Water demand during construction should be reduced by use of pre-mixed
concrete, curing agents and other best practices referred.

Xix) ~ Permission to draw ground water shall be obtained from the competent
Authority prior to construction/operation of the project.

xx)  Separation of grey and black water should be done by the use of dual
plumbing line for separation of grey and black water.

xxi)  Treatment of 100% grey water by decentralised treatment should be done.

xxii)  Fixtures for showers, toilet flushing and drinking should be of low flow
either by use of aerators or pressure reducing devices or sensor based
control.

xxiii) Use of glass may be reduced by upto 40% to reduce the electricity
consumption and load on airconditioning. If necessary, use high quality
double glass with special reflective coating in windows.

xxiv) Roof should meet prescriptive requirement as per Energy Conservation
. Building Code by using appropriate thermal insulation material to fulfill
requirement.

xxv) Adequate measures to reduce air and noise pollution during construction
keeping in mind CPCB norms on noise limits.

xxvi) Opaque wall should meet prescriptive requirement as per Energy
Conservation Building Code which is proposed to be mandatory for all
airconditioned spaces while it is aspirational for non-airconditioned spaces
by use of appropriate thermal insulation material to fulfill requirement.

1. Operation Phase

i) The installation of the Sewage Treatment Plant (STP) should be certified by
an independent expert and a report in this regard should be submitted to the
Ministry before the project is commissioned for operation. Discharge of
treated sewage shall conform to the norms & standards of the Uttar Pradesh
State Pollution Centrol Board. :
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Rain water harvesting for roof run- off and surface run- off, as plan submitted

-should be implemented. Before recharging the surface run off, pre-treatment

must be done to remove suspended matter, oil and grease.

The solid waste generated should be properly collected & segregated before
disposal to the City Municipal Facility. The In-vessel bio-conversion technique
should be used for composting the organic waste.

Any hazardous waste including biomedical waste should be disposed of as
per applicable Rules & norms with necessary approvals of the Uttar Pradesh
State Pollution Control Board.

The green belt design along the periphery of the plot shall achieve attenuation
factor conforming to the day and night noise standards prescribed for
residential landuse. The open spaces inside the plot should be suitably
landscaped and covered with vegetation of indigenous variety.

Incremental pollution loads on the ambient air quality, noise and water quality
should be periodically monitored after commissioning of the project.

Application of solar energy should be incorporated for illumination of common
areas, lighting for gardens and street lighting in addition to provision for solar
water heating. A hybrid system or fully solar system for a portion of the
apartments should be provided.

Traffic congestion near the entry and exit points from the roads adjoining the
proposed project site must be avoided. Parking should be fully internalized
and no public space should be utilized.

A Report on the energy conservation measures confirming to energy
conservation norms finalize by Bureau of Energy Efficiency should be
prepared incorporating details about building materials & technology, R & U
Factors etc and submit to the Ministry in three months time.

PART — B. GENERAL CONDITIONS

i)

i)

4.

The environmental safeguards contained in the EIA Repbrt should be
implemented in letter and spirit.

Six monthly monitoring reports should be submitted to the Ministry and it's
Regional Office, Lucknow.

Officials from the Regional Office of MOEF, Lucknow who would be

monitoring the implementation of environmental safeguards should be given full
cooperation, facilities and documents / data by the project proponents during their
inspection. A complete set of all the documents submitted to MoEF should be
forwarded to the CCF, Regional office of MOEF, Lucknow.

5.

In the case of any change(s) in the scope of the project, the project would

require a fresh appraisal by this Ministry.

0
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6. The Ministry reserves the right to add additional safeguard measures
subsequently, if found necessary, and to take action including revoking of the
environment clearance under the provisions of the Environmental (Protection) Act,
1986, to ensure effective implementation of the suggested safeguard measures in a
time bound and satisfactory manner.

7. All other statutory clearances such as the approvals for storage of diese! from
Chief Controller of Explosives, Fire Department, Civil Aviation Department, Forest
Conservation Act, 1980 and Wildlife (Protection) Act, 1972 etc. shall be obtained, as
applicable by project proponents from the competent authorities.

8. The project proponent should advertise in at least two local Newspapers
widely circulated in the region, one of which shall be in the vernacular language
informing that the project has been accorded environmental clearance and copies of
clearance letters are available with the Uttar Pradesh State Pollution Control Board
and may also be seen on the website of the Ministry of Environment and Forests at
http://www.envfor.nic.in. The advertisement should be made within 7 days from the
day of issue of the clearance letter and a copy of the same should be forwarded to
the Regional office of this Ministry at Lucknow.

9. These stipulations would be enforced among’ others under the provisions of
Water (Prevention and Control of Pollution) Act, 1974, the Air (Prevention and
control of Pollution) act 1981, the Environment (Protection) Act, 1986, the Public
Liability (Insurance) Act, 1991 and EIA Notification, 2006.

10.  Under the provisions of Environment (Protection) Act, 1986, legal action shall
be initiated against the project proponent if it was found that construction of the
project has been started without obtaining environmental clearance.

- 11. Environmental clearance is subject to final order of the Hon'ble Supreme
Court of India in the matter of Goa Foundation Vs. Union of India in Writ Petition

(Civil) No.460 of 2004 as may be applicable to this project.

(Bharat Bhushan)
Director (1A)
bbhushan98@yahoo.com

. Tel: 24360795
Copy to: - (e0li2
1. The Secretary, Department of Environment, Government of Uttar Pradesh,

Lucknow :
2. The Member Secretary, Uttar Pradesh Poliution Control Board, PICUP
Bhavan, 3" Floor, Vibhuti Khand, Gomtinagar, Lucknow ‘
3. The CCF, Regional Office, Ministry of Environment & Forests , RO(C2),
Kendriya Bhawan, 5" Floor, Sector ‘H', Aliganj, Lucknow — 226020
4, IA - Division, Monitoring Cell, MOEF, New Delhi - 110003.
5. Guard file. '
/
(Bharat Bhushan)
Director (IA)

\ B
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ANNEXURE -R-2/8 (COLLY)

Details of S.T.Ps Meerut with Parameters

Name Of Plant :VedvyasPuri Date - 01/08/2024
Running Properly : Yes

Establish Capacity : 15 MLD

Sewage Reaching : 4.2 MLD

Design For the Year : 25 Year

Ownership : M.D.A

Operated by: M/S Vatavaran Techno

Year of the construction : 2010

. Constructed Under Scheme : Finance by M.D.A

10. OCMS Installed : NO

O PN U W N

Sr. Parameters Inlet Outlet Design
no Parameter
of
Treatment
A. PH 6.7 7.1 5.5T09.0
B. TSS 256 56 Max. 100
C. BOD 178 19 Max. 30
D. COD 353 126 Max.250
E. Coliform - - --
F. Odour -—- Odourless -
G. Color -—- Colorless -—-

Note :- Above Plant Running Properly with Proper O&M.

hno
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Details of S.T.Ps Meerut with Parameters

Running Properly : Yes

Establish Capacity : 15 MLD

Sewage Reaching : 4.0MLD

Design For the Year : 25 Year

Ownership : M.D.A

Operated by: M/S Vatavaran Techno

Year of the construction : 2010

. Constructed Under Scheme : Finance by M.D.A
10. OCMS Installed : NO

O PN U W N

Name Of Plant :VedvyasPuri Date - 02/08/2024

Sr. Parameters Inlet Outlet Design
no Parameter
of
Treatment
A. PH 6.6 7.4 5.5T09.0
B. TSS 244 54 Max. 100
C. BOD 175 18 Max. 30
D. COD 351 127 Max.250
E. Coliform - - --
F. Odour -—- Odourless -
G. Color -—- Colorless -—-

Note :- Above Plant Running Properly with Proper O&M.

Shno
Farl Va\av ava“ Tourv
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Details of S.T.Ps Meerut with Parameters

Running Properly : Yes

Establish Capacity : 15 MLD

Sewage Reaching : 4.2 MLD

Design For the Year : 25 Year

Ownership : M.D.A

Operated by: M/S Vatavaran Techno

Year of the construction : 2010

. Constructed Under Scheme : Finance by M.D.A
10. OCMS Installed : NO

O PN U W N

Name Of Plant :VedvyasPuri Date - 03/08/2024

Sr. Parameters Inlet Outlet Design
no Parameter
of
Treatment
A. PH 6.8 7.2 5.5T09.0
B. TSS 257 66 Max. 100
C. BOD 169 20 Max. 30
D. COD 340 130 Max.250
E. Coliform - - --
F. Odour -—- Odourless -
G. Color -—- Colorless -—-

Note :- Above Plant Running Properly with Proper O&M.

-
For Va\avafa oo
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Details of S.T.Ps Meerut with Parameters

Running Properly : Yes

Establish Capacity : 15 MLD

Sewage Reaching : 3.9 MLD

Design For the Year : 25 Year

Ownership : M.D.A

Operated by: M/S Vatavaran Techno

Year of the construction : 2010

. Constructed Under Scheme : Finance by M.D.A
10. OCMS Installed : NO

O PN U W N

Name Of Plant :VedvyasPuri Date - 04/08/2024

Sr. Parameters Inlet Outlet Design
no Parameter
of
Treatment
A. PH 6.8 7.7 5.5T09.0
B. TSS 269 59 Max. 100
C. BOD 164 18 Max. 30
D. COD 341 128 Max.250
E. Coliform - - --
F. Odour -—- Odourless -
G. Color -—- Colorless -—-

Note :- Above Plant Running Properly with Proper O&M.

5
ot V2 \3“3‘3 e

(&: S e

53



239

Details of S.T.Ps Meerut with Parameters

Running Properly : Yes

Establish Capacity : 15 MLD

Sewage Reaching : 4.4 MLD

Design For the Year : 25 Year

Ownership : M.D.A

Operated by: M/S Vatavaran Techno

Year of the construction : 2010

. Constructed Under Scheme : Finance by M.D.A
10. OCMS Installed : NO

O PN U W N

Name Of Plant :VedvyasPuri Date - 05/08/2024

Sr. Parameters Inlet Outlet Design
no Parameter
of
Treatment
A. PH 6.6 7.3 5.5T09.0
B. TSS 248 61 Max. 100
C. BOD 165 22 Max. 30
D. COD 357 130 Max.250
E. Coliform - - --
F. Odour -—- Odourless -
G. Color -—- Colorless -—-

Note :- Above Plant Running Properly with Proper O&M.

HFar Vatavaran TechnO

A(Jiﬁd Sigratery
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Details of S.T.Ps Meerut with Parameters

Running Properly : Yes

Establish Capacity : 15 MLD

Sewage Reaching : 3.7 MLD

Design For the Year : 25 Year

Ownership : M.D.A

Operated by: M/S Vatavaran Techno

Year of the construction : 2010

. Constructed Under Scheme : Finance by M.D.A
10. OCMS Installed : NO

O PN U W N

Name Of Plant :VedvyasPuri Date - 06/08/2024

Sr. Parameters Inlet Outlet Design
no Parameter
of
Treatment
A. PH 6.8 7.5 5.5T09.0
B. TSS 245 69 Max. 100
C. BOD 166 20 Max. 30
D. COD 350 120 Max.250
E. Coliform - - --
F. Odour -—- Odourless -
G. Color -—- Colorless -—-

Note :- Above Plant Running Properly with Proper O&M.

~Or Vatavaran Techno
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Details of S.T.Ps Meerut with Parameters

Running Properly : Yes

Establish Capacity : 15 MLD

Sewage Reaching : 3.5 MLD

Design For the Year : 25 Year

Ownership : M.D.A

Operated by: M/S Vatavaran Techno

Year of the construction : 2010

. Constructed Under Scheme : Finance by M.D.A
10. OCMS Installed : NO

O PN U W N

Name Of Plant :VedvyasPuri Date - 07/08/2024

Sr. Parameters Inlet Outlet Design
no Parameter
of
Treatment
A. PH 6.8 7.5 5.5T09.0
B. TSS 236 60 Max. 100
C. BOD 161 18 Max. 30
D. COD 350 127 Max.250
E. Coliform - - --
F. Odour -—- Odourless -
G. Color -—- Colorless -—-

Note :- Above Plant Running Properly with Proper O&M.

For Vatavaran TechnO
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Details of S.T.Ps Meerut with Parameters

Running Properly : Yes

Establish Capacity : 15 MLD

Sewage Reaching : 4.3 MLD

Design For the Year : 25 Year

Ownership : M.D.A

Operated by: M/S Vatavaran Techno

Year of the construction : 2010

. Constructed Under Scheme : Finance by M.D.A
10. OCMS Installed : NO

O PN U W N

Name Of Plant :VedvyasPuri Date - 08/08/2024

Sr. Parameters Inlet Outlet Design
no Parameter
of
Treatment
A. PH 6.8 7.6 5.5T09.0
B. TSS 236 66 Max. 100
C. BOD 169 18 Max. 30
D. COD 349 129 Max.250
E. Coliform - - --
F. Odour -—- Odourless -
G. Color -—- Colorless -—-

Note :- Above Plant Running Properly with Proper O&M.

~For Vatavaran Techno
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Details of S.T.Ps Meerut with Parameters

Running Properly : Yes

Establish Capacity : 15 MLD

Sewage Reaching : 3.8 MLD

Design For the Year : 25 Year

Ownership : M.D.A

Operated by: M/S Vatavaran Techno

Year of the construction : 2010

. Constructed Under Scheme : Finance by M.D.A
10. OCMS Installed : NO

O PN U W N

Name Of Plant :VedvyasPuri Date - 09/08/2024

Sr. Parameters Inlet Outlet Design
no Parameter
of
Treatment
A. PH 6.6 7.5 5.5T09.0
B. TSS 233 61 Max. 100
C. BOD 168 18 Max. 30
D. COD 343 130 Max.250
E. Coliform - - --
F. Odour -—- Odourless -
G. Color -—- Colorless -—-

Note :- Above Plant Running Properly with Proper O&M.

For Vatavaran Techno
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Details of S.T.Ps Meerut with Parameters

Running Properly : Yes

Establish Capacity : 15 MLD

Sewage Reaching : 3.7 MLD

Design For the Year : 25 Year

Ownership : M.D.A

Operated by: M/S Vatavaran Techno

Year of the construction : 2010

. Constructed Under Scheme : Finance by M.D.A
10. OCMS Installed : NO

O PN U W N

Name Of Plant :VedvyasPuri Date - 10/08/2024

Sr. Parameters Inlet Outlet Design
no Parameter
of
Treatment
A. PH 6.6 7.7 5.5T09.0
B. TSS 239 66 Max. 100
C. BOD 174 19 Max. 30
D. COD 340 125 Max.250
E. Coliform - - --
F. Odour -—- Odourless -
G. Color -—- Colorless -—-

Note :- Above Plant Running Properly with Proper O&M.

~For Vatavaran Techno
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Details of S.T.Ps Meerut with Parameters

Running Properly : Yes

Establish Capacity : 15 MLD

Sewage Reaching : 4.0 MLD

Design For the Year : 25 Year

Ownership : M.D.A

Operated by: M/S Vatavaran Techno

Year of the construction : 2010

. Constructed Under Scheme : Finance by M.D.A
10. OCMS Installed : NO

O PN U W N

Name Of Plant :VedvyasPuri Date - 11/08/2024

Sr. Parameters Inlet Outlet Design
no Parameter
of
Treatment
A. PH 6.8 7.7 5.5T09.0
B. TSS 236 54 Max. 100
C. BOD 172 17 Max. 30
D. COD 353 126 Max.250
E. Coliform - - --
F. Odour -—- Odourless -
G. Color -—- Colorless -—-

Note :- Above Plant Runnine Properly with Proper O&M.

~For Vatavaran Techno
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Details of S.T.Ps Meerut with Parameters

Running Properly : Yes

Establish Capacity : 15 MLD

Sewage Reaching : 4.1 MLD

Design For the Year : 25 Year

Ownership : M.D.A

Operated by: M/S Vatavaran Techno

Year of the construction : 2010

. Constructed Under Scheme : Finance by M.D.A
10. OCMS Installed : NO

O PN U W N

Name Of Plant :VedvyasPuri Date - 12/08/2024

Sr. Parameters Inlet Outlet Design
no Parameter
of
Treatment
A. PH 6.7 7.8 5.5T09.0
B. TSS 245 70 Max. 100
C. BOD 175 19 Max. 30
D. COD 369 125 Max.250
E. Coliform - - --
F. Odour -—- Odourless -
G. Color -—- Colorless -—-

Note :- Above Plant Running Properly with Proper O&M.

~For Vatavaran Techno

(#'Ed Sigratory
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Details of S.T.Ps Meerut with Parameters

Running Properly : Yes

Establish Capacity : 15 MLD

Sewage Reaching : 3.6 MLD

Design For the Year : 25 Year

Ownership : M.D.A

Operated by: M/S Vatavaran Techno

Year of the construction : 2010

. Constructed Under Scheme : Finance by M.D.A
10. OCMS Installed : NO

O PN U W N

Name Of Plant :VedvyasPuri Date - 13/08/2024

Sr. Parameters Inlet Outlet Design
no Parameter
of
Treatment
A. PH 6.5 7.6 5.5T09.0
B. TSS 245 51 Max. 100
C. BOD 163 18 Max. 30
D. COD 354 128 Max.250
E. Coliform - - --
F. Odour -—- Odourless -
G. Color -—- Colorless -—-

Note :- Above Plant Running Properly with Proper O&M.

~For Vatavaran Techno
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Details of S.T.Ps Meerut with Parameters

Running Properly : Yes

Establish Capacity : 15 MLD

Sewage Reaching : 3.6 MLD

Design For the Year : 25 Year

Ownership : M.D.A

Operated by: M/S Vatavaran Techno

Year of the construction : 2010

. Constructed Under Scheme : Finance by M.D.A
10. OCMS Installed : NO

O PN U W N

Name Of Plant :VedvyasPuri Date - 14/08/2024

Sr. Parameters Inlet Outlet Design
no Parameter
of
Treatment
A. PH 6.8 7.5 5.5T09.0
B. TSS 263 51 Max. 100
C. BOD 177 20 Max. 30
D. COD 358 127 Max.250
E. Coliform - - --
F. Odour -—- Odourless -
G. Color -—- Colorless -—-

Note :- Above Plant Running Properly with Proper O&M.

~Or Vatavaran Teéhno
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Details of S.T.Ps Meerut with Parameters

Running Properly : Yes

Establish Capacity : 15 MLD

Sewage Reaching : 3.7 MLD

Design For the Year : 25 Year

Ownership : M.D.A

Operated by: M/S Vatavaran Techno

Year of the construction : 2010

. Constructed Under Scheme : Finance by M.D.A
10. OCMS Installed : NO

O PN U W N

Name Of Plant :VedvyasPuri Date - 15/08/2024

Sr. Parameters Inlet Outlet Design
no Parameter
of
Treatment
A. PH 6.8 7.6 5.5T09.0
B. TSS 262 51 Max. 100
C. BOD 166 20 Max. 30
D. COD 334 125 Max.250
E. Coliform - - --
F. Odour -—- Odourless -
G. Color -—- Colorless -—-

Note :- Above Plant Running Properly with Proper O&M.

)
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Details of S.T.Ps Meerut with Parameters
1. Name Of Plant :VedvyasPuri Date - 16/08/2024
2. Running Properly : Yes
3. Establish Capacity : 15 MLD
4. Sewage Reaching : 3.6 MLD
5. Design For the Year : 25 Year
6. Ownership : M.D.A
7. Operated by: M/S Vatavaran Techno
8. Year of the construction : 2010
9. Constructed Under Scheme : Finance by M.D.A
10. OCMS Installed : NO
Sr. Parameters Inlet Outlet Design
no Parameter
of
Treatment
A. PH 6.5 7.6 5.5T09.0
B. TSS 254 69 Max. 100
C. BOD 169 23 Max. 30
D. COD 359 135 Max.250
E. Coliform -~ -~ --
F. Odour - Odourless --
G. Color - Colorless -
Note :- Above Plant Running Properly with Proper O&M.
an Techn©
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Details of S.T.Ps Meerut with Parameters

Running Properly : Yes

Establish Capacity : 15 MLD

Sewage Reaching : 3.7 MLD

Design For the Year : 25 Year

Ownership : M.D.A

Operated by: M/S Vatavaran Techno

Year of the construction : 2010

. Constructed Under Scheme : Finance by M.D.A
10. OCMS Installed : NO

O PN U W N

Name Of Plant :VedvyasPuri Date - 17/08/2024

Sr. Parameters Inlet Outlet Design
no Parameter
of
Treatment
A. PH 6.5 7.4 5.5T09.0
B. TSS 259 54 Max. 100
C. BOD 175 20 Max. 30
D. COD 356 125 Max.250
E. Coliform - - --
F. Odour -—- Odourless -
G. Color -—- Colorless -—-

Note :- Above Plant Running Properly with Proper O&M.

~Or Vatavaran Teéhno
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Details of S.T.Ps Meerut with Parameters

Running Properly : Yes

Establish Capacity : 15 MLD

Sewage Reaching : 4.1 MLD

Design For the Year : 25 Year

Ownership : M.D.A

Operated by: M/S Vatavaran Techno

Year of the construction : 2010

. Constructed Under Scheme : Finance by M.D.A
10. OCMS Installed : NO

O PN U W N

Name Of Plant :VedvyasPuri Date - 18/08/2024

Sr. Parameters Inlet Outlet Design
no Parameter
of
Treatment
A. PH 6.8 7.6 5.5T09.0
B. TSS 251 51 Max. 100
C. BOD 171 18 Max. 30
D. COD 363 125 Max.250
E. Coliform - - --
F. Odour -—- Odourless -
G. Color -—- Colorless -—-

Note :- Above Plant Running Properly with Proper O&M..
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Details of S.T.Ps Meerut with Parameters

Running Properly : Yes

Establish Capacity : 15 MLD

Sewage Reaching : 4.2 MLD

Design For the Year : 25 Year

Ownership : M.D.A

Operated by: M/S Vatavaran Techno

Year of the construction : 2010

. Constructed Under Scheme : Finance by M.D.A
10. OCMS Installed : NO

O PN U W N

Name Of Plant :VedvyasPuri Date - 19/08/2024

Sr. Parameters Inlet Outlet Design
no Parameter
of
Treatment
A. PH 6.8 7.6 5.5T09.0
B. TSS 257 72 Max. 100
C. BOD 179 19 Max. 30
D. COD 356 125 Max.250
E. Coliform - - --
F. Odour -—- Odourless -
G. Color -—- Colorless -—-

Note :- Above Plant Running Properly with Proper O&M.
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Details of S.T.Ps Meerut with Parameters

Running Properly : Yes

Establish Capacity : 15 MLD

Sewage Reaching :4.0 MLD

Design For the Year : 25 Year

Ownership : M.D.A

Operated by: M/S Vatavaran Techno

Year of the construction : 2010

. Constructed Under Scheme : Finance by M.D.A
10. OCMS Installed : NO

O PN U W N

Name Of Plant :VedvyasPuri Date - 20/08/2024

Sr. Parameters Inlet Outlet Design
no Parameter
of
Treatment
A. PH 6.8 7.5 5.5T09.0
B. TSS 255 63 Max. 100
C. BOD 166 21 Max. 30
D. COD 340 122 Max.250
E. Coliform - - --
F. Odour -—- Odourless -
G. Color -—- Colorless -—-

Note :- Above Plant Running Properly with Proper O&M.
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Details of S.T.Ps Meerut with Parameters

Running Properly : Yes

Establish Capacity : 15 MLD

Sewage Reaching : 3.4 MLD

Design For the Year : 25 Year

Ownership : M.D.A

Operated by: M/S Vatavaran Techno

Year of the construction : 2010

. Constructed Under Scheme : Finance by M.D.A
10. OCMS Installed : NO

O PN U W N

Name Of Plant :VedvyasPuri Date - 21/08/2024

Sr. Parameters Inlet Outlet Design
no Parameter
of
Treatment
A. PH 6.5 7.6 5.5T09.0
B. TSS 257 58 Max. 100
C. BOD 179 20 Max. 30
D. COD 353 126 Max.250
E. Coliform - - --
F. Odour -—- Odourless -
G. Color -—- Colorless -—-

Note :- Above Plant Running Properly with Proper O&M.

+For Vatavaran TechnO
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Details of S.T.Ps Meerut with Parameters

Name Of Plant :VedvyasPuri Date - 22/08/2024
Running Properly : Yes

Establish Capacity : 15 MLD

Sewage Reaching : 4.2 MLD

Design For the Year : 25 Year

Ownership : M.D.A

Operated by: M/S Vatavaran Techno

Year of the construction : 2010

. Constructed Under Scheme : Finance by M.D.A

10. OCMS Installed : NO

O PN U W N

Sr. Parameters Inlet Outlet Design
no Parameter
of
Treatment
A. PH 6.6 7.7 5.5T09.0
B. TSS 246 55 Max. 100
C. BOD 179 20 Max. 30
D. COD 336 128 Max.250
E. Coliform - - --
F. Odour -—- Odourless -
G. Color -—- Colorless -—-
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Details of S.T.Ps Meerut with Parameters

Running Properly : Yes

Establish Capacity : 15 MLD

Sewage Reaching : 3.6 MLD

Design For the Year : 25 Year

Ownership : M.D.A

Operated by: M/S Vatavaran Techno

Year of the construction : 2010

. Constructed Under Scheme : Finance by M.D.A
10. OCMS Installed : NO

O PN U W N

Name Of Plant :VedvyasPuri Date - 23/08/2024

Sr. Parameters Inlet Outlet Design
no Parameter
of
Treatment
A. PH 6.5 7.6 5.5T09.0
B. TSS 248 69 Max. 100
C. BOD 179 20 Max. 30
D. COD 357 129 Max.250
E. Coliform - - --
F. Odour -—- Odourless -
G. Color -—- Colorless -—-

Note :- Above Plant Running Properly with Proper O&M.

~FQr Vatavaran Techno
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Details of S.T.Ps Meerut with Parameters

Running Properly : Yes

Establish Capacity : 15 MLD

Sewage Reaching : 4.0MLD

Design For the Year : 25 Year

Ownership : M.D.A

Operated by: M/S Vatavaran Techno

Year of the construction : 2010

. Constructed Under Scheme : Finance by M.D.A
10. OCMS Installed : NO

O PN U W N

Name Of Plant :VedvyasPuri Date - 24/08/2024

Sr. Parameters Inlet Outlet Design
no Parameter
of
Treatment
A. PH 6.8 7.8 5.5T09.0
B. TSS 246 59 Max. 100
C. BOD 179 20 Max. 30
D. COD 338 126 Max.250
E. Coliform - - --
F. Odour -—- Odourless -
G. Color -—- Colorless -—-

Note :- Above Plant Running Properly with Proper O&M.

wFar Vatavatan Techno
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Details of S.T.Ps Meerut with Parameters

Running Properly : Yes

Establish Capacity : 15 MLD

Sewage Reaching : 3.5 MLD

Design For the Year : 25 Year

Ownership : M.D.A

Operated by: M/S Vatavaran Techno

Year of the construction : 2010

. Constructed Under Scheme : Finance by M.D.A
10. OCMS Installed : NO

O PN U W N

Name Of Plant :VedvyasPuri Date - 25/08/2024

Sr. Parameters Inlet Outlet Design
no Parameter
of
Treatment
A. PH 6.5 7.2 5.5T09.0
B. TSS 256 58 Max. 100
C. BOD 165 20 Max. 30
D. COD 354 125 Max.250
E. Coliform - - --
F. Odour -—- Odourless -
G. Color -—- Colorless -—-

Note :- Above Plant Running Properly with Proper O&M.

~For Vatavaran Techno
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Details of S.T.Ps Meerut with Parameters

Running Properly : Yes

Establish Capacity : 15 MLD

Sewage Reaching : 3.6 MLD

Design For the Year : 25 Year

Ownership : M.D.A

Operated by: M/S Vatavaran Techno

Year of the construction : 2010

. Constructed Under Scheme : Finance by M.D.A
10. OCMS Installed : NO

O PN U W N

Name Of Plant :VedvyasPuri Date - 26/08/2024

Sr. Parameters Inlet Outlet Design
no Parameter
of
Treatment
A. PH 6.4 7.5 5.5T09.0
B. TSS 265 66 Max. 100
C. BOD 159 20 Max. 30
D. COD 352 123 Max.250
E. Coliform - - --
F. Odour -—- Odourless -
G. Color -—- Colorless -—-

Note :- Above Plant Running Properly with Proper O&M.
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Details of S.T.Ps Meerut with Parameters

Running Properly : Yes

Establish Capacity : 15 MLD

Sewage Reaching : 4.2 MLD

Design For the Year : 25 Year

Ownership : M.D.A

Operated by: M/S Vatavaran Techno

Year of the construction : 2010

. Constructed Under Scheme : Finance by M.D.A
10. OCMS Installed : NO

O PN U W N

Name Of Plant :VedvyasPuri Date - 27/08 /2024

Sr. Parameters Inlet Outlet Design
no Parameter
of
Treatment
A. PH 6.8 7.8 5.5T09.0
B. TSS 252 53 Max. 100
C. BOD 174 23 Max. 30
D. COD 352 125 Max.250
E. Coliform - - --
F. Odour -—- Odourless -
G. Color -—- Colorless -—-

Note :- Above Plant Running Properly with Proper O&M.
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Details of S.T.Ps Meerut with Parameters

Running Properly : Yes

Establish Capacity : 15 MLD

Sewage Reaching : 4.2 MLD

Design For the Year : 25 Year

Ownership : M.D.A

Operated by: M/S Vatavaran Techno

Year of the construction : 2010

. Constructed Under Scheme : Finance by M.D.A
10. OCMS Installed : NO

O PN U W N

Name Of Plant :VedvyasPuri Date - 28/08/2024

Sr. Parameters Inlet Outlet Design
no Parameter
of
Treatment
A. PH 6.7 7.1 5.5T09.0
B. TSS 256 56 Max. 100
C. BOD 178 19 Max. 30
D. COD 353 126 Max.250
E. Coliform - - --
F. Odour -—- Odourless -
G. Color -—- Colorless -—-

Note :- Above Plant Running Properly with Proper O&M.
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Details of S.T.Ps Meerut with Parameters

Running Properly : Yes

Establish Capacity : 15 MLD

Sewage Reaching : 3.6 MLD

Design For the Year : 25 Year

Ownership : M.D.A

Operated by: M/S Vatavaran Techno

Year of the construction : 2010

. Constructed Under Scheme : Finance by M.D.A
10. OCMS Installed : NO

O PN U W N

Name Of Plant :VedvyasPuri Date - 29/08/2024

Sr. Parameters Inlet Outlet Design
no Parameter
of
Treatment
A. PH 6.8 7.5 5.5T09.0
B. TSS 249 66 Max. 100
C. BOD 158 21 Max. 30
D. COD 356 125 Max.250
E. Coliform - - --
F. Odour -—- Odourless -
G. Color -—- Colorless -—-

Note :- Above Plant Running Properly with Proper O&M.

~or Vatavaran Teéhno
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Details of S.T.Ps Meerut with Parameters

Running Properly : Yes

Establish Capacity : 15 MLD

Sewage Reaching : 3.9 MLD

Design For the Year : 25 Year

Ownership : M.D.A

Operated by: M/S Vatavaran Techno

Year of the construction : 2010

. Constructed Under Scheme : Finance by M.D.A
10. OCMS Installed : NO

O PN U W N

Name Of Plant :VedvyasPuri Date - 30/08/2024

Sr. Parameters Inlet Outlet Design
no Parameter
of
Treatment
A. PH 6.8 7.8 5.5T09.0
B. TSS 257 57 Max. 100
C. BOD 174 20 Max. 30
D. COD 345 126 Max.250
E. Coliform - - --
F. Odour -—- Odourless -
G. Color -—- Colorless -—-

Note :- Above Plant Running Properly with Proper O&M.

~FOr Vatavaran Techno
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Details of S.T.Ps Meerut with Parameters

Running Properly : Yes

Establish Capacity : 15 MLD

Sewage Reaching : 4.2 MLD

Design For the Year : 25 Year

Ownership : M.D.A

Operated by: M/S Vatavaran Techno

Year of the construction : 2010

. Constructed Under Scheme : Finance by M.D.A
10. OCMS Installed : NO

O PN U W N

Name Of Plant :VedvyasPuri Date - 31/08/2024

Sr. Parameters Inlet Outlet Design
no Parameter
of
Treatment
A. PH 6.7 7.1 5.5T09.0
B. TSS 256 56 Max. 100
C. BOD 178 19 Max. 30
D. COD 353 126 Max.250
E. Coliform - - --
F. Odour -—- Odourless -
G. Color -—- Colorless -—-

Note :- Above Plant Running Properly with Proper O&M.

~FOr Vatavaran Techno
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Details of S.T.Ps Meerut with Parameters

Running Properly : Yes

Establish Capacity : 15 MLD

Sewage Reaching : 4.1 MLD

Design For the Year : 25 Year

Ownership : M.D.A

Operated by: M/S Vatavaran Techno

Year of the construction : 2010

. Constructed Under Scheme : Finance by M.D.A
10. OCMS Installed : NO

O PN U W N

Name Of Plant :VedvyasPuri Date - 01/09/2024

Sr. Parameters Inlet Outlet Design
no Parameter
of
Treatment
A. PH 6.8 7.5 5.5T09.0
B. TSS 255 55 Max. 100
C. BOD 163 20 Max. 30
D. COD 356 125 Max.250
E. Coliform - - --
F. Odour -—- Odourless -
G. Color -—- Colorless -—-

Note :- Above Plant Running Properly with Proper O&M.

~For Vatavaran Techno
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Details of S.T.Ps Meerut with Parameters

Running Properly : Yes

Establish Capacity : 15 MLD

Sewage Reaching : 3.9 MLD

Design For the Year : 25 Year

Ownership : M.D.A

Operated by: M/S Vatavaran Techno

Year of the construction : 2010

. Constructed Under Scheme : Finance by M.D.A
10. OCMS Installed : NO

O PN U W N

Name Of Plant :VedvyasPuri Date - 02/09/2024

Sr. Parameters Inlet Outlet Design
no Parameter
of
Treatment
A. PH 6.7 7.1 5.5T09.0
B. TSS 256 56 Max. 100
C. BOD 178 19 Max. 30
D. COD 353 126 Max.250
E. Coliform - - --
F. Odour -—- Odourless -
G. Color -—- Colorless -—-

Note :- Above Plant Running Properly with Proper O&M.

o
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Details of S.T.Ps Meerut with Parameters

Running Properly : Yes

Establish Capacity : 15 MLD

Sewage Reaching : 3.5 MLD

Design For the Year : 25 Year

Ownership : M.D.A

Operated by: M/S Vatavaran Techno

Year of the construction : 2010

. Constructed Under Scheme : Finance by M.D.A
10. OCMS Installed : NO

O PN U W N

Name Of Plant :VedvyasPuri Date - 03/09/2024

Sr. Parameters Inlet Outlet Design
no Parameter
of
Treatment
A. PH 6.5 7.5 5.5T09.0
B. TSS 254 54 Max. 100
C. BOD 174 20 Max. 30
D. COD 353 126 Max.250
E. Coliform - - --
F. Odour -—- Odourless -
G. Color -—- Colorless -—-

Note :- Above Plant Running Properly with Proper O&M.

~For Vatavaran Techno
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Details of S.T.Ps Meerut with Parameters

Running Properly : Yes

Establish Capacity : 15 MLD

Sewage Reaching : 3.5 MLD

Design For the Year : 25 Year

Ownership : M.D.A

Operated by: M/S Vatavaran Techno

Year of the construction : 2010

. Constructed Under Scheme : Finance by M.D.A
10. OCMS Installed : NO

O PN U W N

Name Of Plant :VedvyasPuri Date - 04/09/2024

Sr. Parameters Inlet Outlet Design
no Parameter
of
Treatment
A. PH 6.8 7.5 5.5T09.0
B. TSS 251 53 Max. 100
C. BOD 175 19 Max. 30
D. COD 353 126 Max.250
E. Coliform - - --
F. Odour -—- Odourless -
G. Color -—- Colorless -—-

Note :- Above Plant Running Properly with Proper O&M.

Tec““°
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Details of S.T.Ps Meerut with Parameters

Running Properly : Yes

Establish Capacity : 15 MLD

Sewage Reaching : 3.6 MLD

Design For the Year : 25 Year

Ownership : M.D.A

Operated by: M/S Vatavaran Techno

Year of the construction : 2010

. Constructed Under Scheme : Finance by M.D.A
10. OCMS Installed : NO

O PN U W N

Name Of Plant :VedvyasPuri Date - 05/09/2024

Sr. Parameters Inlet Outlet Design
no Parameter
of
Treatment
A. PH 6.8 7.5 5.5T09.0
B. TSS 259 58 Max. 100
C. BOD 178 19 Max. 30
D. COD 353 126 Max.250
E. Coliform - - --
F. Odour -—- Odourless -
G. Color -—- Colorless -—-

Note :- Above Plant Running Properly with Proper O&M.

For Vatavaran Techn©
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Details of S.T.Ps Meerut with Parameters

Running Properly : Yes

Establish Capacity : 15 MLD

Sewage Reaching : 3.4 MLD

Design For the Year : 25 Year

Ownership : M.D.A

Operated by: M/S Vatavaran Techno

Year of the construction : 2010

. Constructed Under Scheme : Finance by M.D.A
10. OCMS Installed : NO

O PN U W N

Name Of Plant :VedvyasPuri Date - 06/09/2024

Sr. Parameters Inlet Outlet Design
no Parameter
of
Treatment
A. PH 6.7 7.2 5.5T09.0
B. TSS 246 51 Max. 100
C. BOD 179 20 Max. 30
D. COD 353 126 Max.250
E. Coliform - - --
F. Odour -—- Odourless -
G. Color -—- Colorless -—-

Note :- Above Plant Running Properly with Proper O&M.

For Vatavaran Techno
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Details of S.T.Ps Meerut with Parameters

Running Properly : Yes

Establish Capacity : 15 MLD

Sewage Reaching : 3.6 MLD

Design For the Year : 25 Year

Ownership : M.D.A

Operated by: M/S Vatavaran Techno

Year of the construction : 2010

. Constructed Under Scheme : Finance by M.D.A
10. OCMS Installed : NO

O PN U W N

Name Of Plant :VedvyasPuri Date - 07/09/2024

Sr. Parameters Inlet Outlet Design
no Parameter
of
Treatment
A. PH 6.8 7.0 5.5T09.0
B. TSS 250 50 Max. 100
C. BOD 170 20 Max. 30
D. COD 350 120 Max.250
E. Coliform - - --
F. Odour -—- Odourless -
G. Color -—- Colorless -—-

Note :- Above Plant Running Properly with Proper O&M.
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Details of S.T.Ps Meerut with Parameters

Running Properly : Yes

Establish Capacity : 15 MLD

Sewage Reaching : 4.2 MLD

Design For the Year : 25 Year

Ownership : M.D.A

Operated by: M/S Vatavaran Techno

Year of the construction : 2010

. Constructed Under Scheme : Finance by M.D.A
10. OCMS Installed : NO

O PN U W N

Name Of Plant :VedvyasPuri Date - 08/09/2024

Sr. Parameters Inlet Outlet Design
no Parameter
of
Treatment
A. PH 6.7 7.1 5.5T09.0
B. TSS 256 56 Max. 100
C. BOD 178 19 Max. 30
D. COD 353 126 Max.250
E. Coliform - - --
F. Odour -—- Odourless -
G. Color -—- Colorless -—-

Note :- Above Plant Running Properly with Proper O&M.

-
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Details of S.T.Ps Meerut with Parameters

Running Properly : Yes

Establish Capacity : 15 MLD

Sewage Reaching : 3.6 MLD

Design For the Year : 25 Year

Ownership : M.D.A

Operated by: M/S Vatavaran Techno

Year of the construction : 2010

. Constructed Under Scheme : Finance by M.D.A
10. OCMS Installed : NO

O PN U W N

Name Of Plant :VedvyasPuri Date - 09/09/2024

Sr. Parameters Inlet Outlet Design
no Parameter
of
Treatment
A. PH 6.5 7.3 5.5T09.0
B. TSS 250 50 Max. 100
C. BOD 160 20 Max. 30
D. COD 353 126 Max.250
E. Coliform - - --
F. Odour -—- Odourless -
G. Color -—- Colorless -—-

Note :- Above Plant Running Properly with Proper O&M.

SFor Vatavaran Techno
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Details of S.T.Ps Meerut with Parameters

Running Properly : Yes

Establish Capacity : 15 MLD

Sewage Reaching : 4.2 MLD

Design For the Year : 25 Year

Ownership : M.D.A

Operated by: M/S Vatavaran Techno

Year of the construction : 2010

. Constructed Under Scheme : Finance by M.D.A
10. OCMS Installed : NO

O PN U W N

Name Of Plant :VedvyasPuri Date - 10/09/2024

Sr. Parameters Inlet Outlet Design
no Parameter
of
Treatment
A. PH 6.6 7.4 5.5T09.0
B. TSS 250 54 Max. 100
C. BOD 178 19 Max. 30
D. COD 353 126 Max.250
E. Coliform - - --
F. Odour -—- Odourless -
G. Color -—- Colorless -—-

Note :- Above Plant Running Properly with Proper O&M.

~Or Vatavaran Teéhno
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Details of S.T.Ps Meerut with Parameters

Name Of Plant :VedvyasPuri Date - 11/09/2024
Running Properly : Yes

Establish Capacity : 15 MLD

Sewage Reaching : 4.2 MLD

Design For the Year : 25 Year

Ownership : M.D.A

Operated by: M/S Vatavaran Techno

Year of the construction : 2010

. Constructed Under Scheme : Finance by M.D.A

10. OCMS Installed : NO

O PN U W N

Sr. Parameters Inlet Outlet Design
no Parameter
of
Treatment
A. PH 6.7 7.1 5.5T09.0
B. TSS 256 56 Max. 100
C. BOD 178 19 Max. 30
D. COD 353 126 Max.250
E. Coliform - - --
F. Odour -—- Odourless -
G. Color -—- Colorless -—-

Note :- Above Plant Running Properly with Proper O&M.
~For Vatavaran Techno
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Details of S.T.Ps Meerut with Parameters

Running Properly : Yes

Establish Capacity : 15 MLD

Sewage Reaching :3.5 MLD

Design For the Year : 25 Year

Ownership : M.D.A

Operated by: M/S Vatavaran Techno

Year of the construction : 2010

. Constructed Under Scheme : Finance by M.D.A
10. OCMS Installed : NO

O PN U W N

Name Of Plant :VedvyasPuri Date - 12/09/2024

Sr. Parameters Inlet Outlet Design
no Parameter
of
Treatment
A. PH 6.7 7.1 5.5T09.0
B. TSS 248 59 Max. 100
C. BOD 178 19 Max. 30
D. COD 353 126 Max.250
E. Coliform - - --
F. Odour -—- Odourless -
G. Color -—- Colorless -—-

Note :- Above Plant Running Properly with Proper O&M.

~Or Vatavaran Teéhno
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Details of S.T.Ps Meerut with Parameters

Running Properly : Yes

Establish Capacity : 15 MLD

Sewage Reaching : 4.2 MLD

Design For the Year : 25 Year

Ownership : M.D.A

Operated by: M/S Vatavaran Techno

Year of the construction : 2010

. Constructed Under Scheme : Finance by M.D.A
10. OCMS Installed : NO

O PN U W N

Name Of Plant :VedvyasPuri Date - 13/09/2024

Sr. Parameters Inlet Outlet Design
no Parameter
of
Treatment
A. PH 6.7 7.1 5.5T09.0
B. TSS 256 56 Max. 100
C. BOD 178 19 Max. 30
D. COD 353 126 Max.250
E. Coliform - - --
F. Odour -—- Odourless -
G. Color -—- Colorless -—-

Note :- Above Plant Runnine Properly with Proper O&M.

A Or Vatavaran Techno
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Details of S.T.Ps Meerut with Parameters

Running Properly : Yes

Establish Capacity : 15 MLD

Sewage Reaching : 3.4 MLD

Design For the Year : 25 Year

Ownership : M.D.A

Operated by: M/S Vatavaran Techno

Year of the construction : 2010

. Constructed Under Scheme : Finance by M.D.A
10. OCMS Installed : NO

O PN U W N

Name Of Plant :VedvyasPuri Date - 14/09/2024

Sr. Parameters Inlet Outlet Design
no Parameter
of
Treatment
A. PH 6.7 7.1 5.5T09.0
B. TSS 256 56 Max. 100
C. BOD 178 19 Max. 30
D. COD 353 126 Max.250
E. Coliform - - --
F. Odour -—- Odourless -
G. Color -—- Colorless -—-

Note :- Above Plant Runni~< Properly with Proper O&M.
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Details of S.T.Ps Meerut with Parameters

Running Properly : Yes

Establish Capacity : 15 MLD

Sewage Reaching : 4.2 MLD

Design For the Year : 25 Year

Ownership : M.D.A

Operated by: M/S Vatavaran Techno

Year of the construction : 2010

. Constructed Under Scheme : Finance by M.D.A
10. OCMS Installed : NO

O PN U W N

Name Of Plant :VedvyasPuri Date - 15/09/2024

Sr. Parameters Inlet Outlet Design
no Parameter
of
Treatment
A. PH 6.7 7.1 5.5T09.0
B. TSS 256 56 Max. 100
C. BOD 178 19 Max. 30
D. COD 353 126 Max.250
E. Coliform - - --
F. Odour -—- Odourless -
G. Color -—- Colorless -—-

Note :- Above Plant Running Properly with Proper O&M.

~Or Vatavaran Teéhno
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Details of S.T.Ps Meerut with Parameters

Running Properly : Yes

Establish Capacity : 15 MLD

Sewage Reaching : 4.2 MLD

Design For the Year : 25 Year

Ownership : M.D.A

Operated by: M/S Vatavaran Techno

Year of the construction : 2010

. Constructed Under Scheme : Finance by M.D.A
10. OCMS Installed : NO

O PN U W N

Name Of Plant :VedvyasPuri Date - 16/09/2024

Sr. Parameters Inlet Outlet Design
no Parameter
of
Treatment
A. PH 6.7 7.1 5.5T09.0
B. TSS 256 56 Max. 100
C. BOD 178 19 Max. 30
D. COD 353 126 Max.250
E. Coliform - - --
F. Odour -—- Odourless -
G. Color -—- Colorless -—-

Note :- Above Plant Running Properly with Proper O&M.

~Or Vatavaran Teéhno
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Details of S.T.Ps Meerut with Parameters

Running Properly : Yes

Establish Capacity : 15 MLD

Sewage Reaching : 3.5 MLD

Design For the Year : 25 Year

Ownership : M.D.A

Operated by: M/S Vatavaran Techno

Year of the construction : 2010

. Constructed Under Scheme : Finance by M.D.A
10. OCMS Installed : NO

O PN U W N

Name Of Plant :VedvyasPuri Date - 17/09/2024

Sr. Parameters Inlet Outlet Design
no Parameter
of
Treatment
A. PH 6.5 7.8 5.5T09.0
B. TSS 254 67 Max. 100
C. BOD 167 19 Max. 30
D. COD 339 126 Max.250
E. Coliform - -— --
F. Odour -—- Odourless -
G. Color -—- Colorless -—-

Note :- Above Pla~+ Running Properly with Proper O&M.

~Or Vatavaran Teéhno

Yid
y
A(I!é‘:iﬁd Sigratory

97



283

Details of S.T.Ps Meerut with Parameters

Running Properly : Yes

Establish Capacity : 15 MLD

Sewage Reaching : 3.4 MLD

Design For the Year : 25 Year

Ownership : M.D.A

Operated by: M/S Vatavaran Techno

Year of the construction : 2010

. Constructed Under Scheme : Finance by M.D.A
10. OCMS Installed : NO

O PN U W N

Name Of Plant :VedvyasPuri Date - 18/09/2024

Sr. Parameters Inlet Outlet Design
no Parameter
of
Treatment
A. PH 6.8 7.7 5.5T09.0
B. TSS 259 79 Max. 100
C. BOD 169 20 Max. 30
D. COD 336 126 Max.250
E. Coliform - - --
F. Odour -—- Odourless -
G. Color -—- Colorless -—-

Note :- Above Plant Running Properly with Proper O&M.

0
qyaran Tech

FOr Val
't

98



284

Details of S.T.Ps Meerut with Parameters

Running Properly : Yes

Establish Capacity : 15 MLD

Sewage Reaching : 3.8MLD

Design For the Year : 25 Year

Ownership : M.D.A

Operated by: M/S Vatavaran Techno

Year of the construction : 2010

. Constructed Under Scheme : Finance by M.D.A
10. OCMS Installed : NO

O PN U W N

Name Of Plant :VedvyasPuri Date - 19/09/2024

Sr. Parameters Inlet Outlet Design
no Parameter
of
Treatment
A. PH 6.4 7.4 5.5T09.0
B. TSS 251 66 Max. 100
C. BOD 175 17 Max. 30
D. COD 363 128 Max.250
E. Coliform - - --
F. Odour -—- Odourless -
G. Color -—- Colorless -—-

Note :- Above Plant Running Properly with Proper O&M.

~For Vatavaran Techno
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Details of S.T.Ps Meerut with Parameters

Running Properly : Yes

Establish Capacity : 15 MLD

Sewage Reaching : 4.0 MLD

Design For the Year : 25 Year

Ownership : M.D.A

Operated by: M/S Vatavaran Techno

Year of the construction : 2010

. Constructed Under Scheme : Finance by M.D.A
10. OCMS Installed : NO

O PN U W N

Name Of Plant :VedvyasPuri Date - 20/09/2024

100

Sr. Parameters Inlet Outlet Design
no Parameter
of
Treatment
A. PH 6.4 7.6 5.5T09.0
B. TSS 259 57 Max. 100
C. BOD 180 21 Max. 30
D. COD 359 127 Max.250
E. Coliform - - --
F. Odour -—- Odourless -
G. Color -—- Colorless -—-

Note :- Above Plant Running Properly with Proper O&M.

" Or Vatavaran Techno
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Details of S.T.Ps Meerut with Parameters

Running Properly : Yes

Establish Capacity : 15 MLD

Sewage Reaching : 3.9 MLD

Design For the Year : 25 Year

Ownership : M.D.A

Operated by: M/S Vatavaran Techno

Year of the construction : 2010

. Constructed Under Scheme : Finance by M.D.A
10. OCMS Installed : NO

O PN U W N

Name Of Plant :VedvyasPuri Date - 21/09/2024

101

Sr. Parameters Inlet Outlet Design
no Parameter
of
Treatment
A. PH 6.5 7.7 5.5T09.0
B. TSS 233 71 Max. 100
C. BOD 175 23 Max. 30
D. COD 359 121 Max.250
E. Coliform - - --
F. Odour -—- Odourless -
G. Color -—- Colorless -—-

Note :- Above Plant Running Properly with Proper O&M.
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Details of S.T.Ps Meerut with Parameters

Running Properly : Yes

Establish Capacity : 15 MLD

Sewage Reaching : 3.3 MLD

Design For the Year : 25 Year

Ownership : M.D.A

Operated by: M/S Vatavaran Techno

Year of the construction : 2010

. Constructed Under Scheme : Finance by M.D.A
10. OCMS Installed : NO

O PN U W N

Name Of Plant :VedvyasPuri Date - 22/09/2024

102

Sr. Parameters Inlet Outlet Design
no Parameter
of
Treatment
A. PH 6.5 7.5 5.5T09.0
B. TSS 241 61 Max. 100
C. BOD 171 18 Max. 30
D. COD 356 128 Max.250
E. Coliform - - --
F. Odour -—- Odourless -
G. Color -—- Colorless -—-

Note :- Above Plant Running Properly with Proper O&M.

~FOr Vatayaran Teéhno
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Details of S.T.Ps Meerut with Parameters

Running Properly : Yes

Establish Capacity : 15 MLD

Sewage Reaching : 3.6 MLD

Design For the Year : 25 Year

Ownership : M.D.A

Operated by: M/S Vatavaran Techno

Year of the construction : 2010

. Constructed Under Scheme : Finance by M.D.A
10. OCMS Installed : NO

O PN U W N

Name Of Plant :VedvyasPuri Date - 23/09/2024

103

Sr. Parameters Inlet Outlet Design
no Parameter
of
Treatment
A. PH 6.5 7.4 5.5T09.0
B. TSS 255 66 Max. 100
C. BOD 179 20 Max. 30
D. COD 343 121 Max.250
E. Coliform - - --
F. Odour -—- Odourless -
G. Color -—- Colorless -—-

Note :- Above Plant Running Properly with Proper O&M.
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Details of S.T.Ps Meerut with Parameters

Running Properly : Yes

Establish Capacity : 15 MLD

Sewage Reaching :3.5 MLD

Design For the Year : 25 Year

Ownership : M.D.A

Operated by: M/S Vatavaran Techno

Year of the construction : 2010

. Constructed Under Scheme : Finance by M.D.A
10. OCMS Installed : NO

O PN U W N

Name Of Plant :VedvyasPuri Date - 24/09/2024

104

Sr. Parameters Inlet Outlet Design
no Parameter
of
Treatment
A. PH 6.5 7.8 5.5T09.0
B. TSS 258 61 Max. 100
C. BOD 171 20 Max. 30
D. COD 340 120 Max.250
E. Coliform - - --
F. Odour -—- Odourless -
G. Color -—- Colorless -—-

Note :- Above Plant Running Properly with Proper O&M.
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Details of S.T.Ps Meerut with Parameters

Running Properly : Yes

Establish Capacity : 15 MLD

Sewage Reaching : 3.8 MLD

Design For the Year : 25 Year

Ownership : M.D.A

Operated by: M/S Vatavaran Techno

Year of the construction : 2010

. Constructed Under Scheme : Finance by M.D.A
10. OCMS Installed : NO

O PN U W N

Name Of Plant :VedvyasPuri Date - 25/09/2024

105

Sr. Parameters Inlet Outlet Design
no Parameter
of
Treatment
A. PH 6.4 7.4 5.5T09.0
B. TSS 257 58 Max. 100
C. BOD 179 19 Max. 30
D. COD 358 122 Max.250
E. Coliform - - --
F. Odour -—- Odourless -
G. Color -—- Colorless -—-

Note :- Above Plant Running Properly with Proper O&M.

no
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Details of S.T.Ps Meerut with Parameters

Running Properly : Yes

Establish Capacity : 15 MLD

Sewage Reaching : 3.5 MLD

Design For the Year : 25 Year

Ownership : M.D.A

Operated by: M/S Vatavaran Techno

Year of the construction : 2010

. Constructed Under Scheme : Finance by M.D.A
10. OCMS Installed : NO

O PN U W N

Name Of Plant :VedvyasPuri Date - 26/09/2024

106

Sr. Parameters Inlet Outlet Design
no Parameter
of
Treatment
A. PH 6.7 7.1 5.5T09.0
B. TSS 240 51 Max. 100
C. BOD 164 20 Max. 30
D. COD 352 121 Max.250
E. Coliform - - --
F. Odour -—- Odourless -
G. Color -—- Colorless -—-

Note :- Above Plant Running Properly with Proper O&M.
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Details of S.T.Ps Meerut with Parameters

Running Properly : Yes

Establish Capacity : 15 MLD

Sewage Reaching : 3.3 MLD

Design For the Year : 25 Year

Ownership : M.D.A

Operated by: M/S Vatavaran Techno

Year of the construction : 2010

. Constructed Under Scheme : Finance by M.D.A
10. OCMS Installed : NO

O PN U W N

Name Of Plant :VedvyasPuri Date - 27/09/2024

107

Sr. Parameters Inlet Outlet Design
no Parameter
of
Treatment
A. PH 6.9 7.6 5.5T09.0
B. TSS 241 66 Max. 100
C. BOD 163 18 Max. 30
D. COD 331 121 Max.250
E. Coliform - - --
F. Odour -—- Odourless -
G. Color -—- Colorless -—-

Note :- Above Plant Running Properly with Proper O&M.

~Or Vatavaran Teéhno
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Details of S.T.Ps Meerut with Parameters

Running Properly : Yes

Establish Capacity : 15 MLD

Sewage Reaching : 4.1 MLD

Design For the Year : 25 Year

Ownership : M.D.A

Operated by: M/S Vatavaran Techno

Year of the construction : 2010

. Constructed Under Scheme : Finance by M.D.A
10. OCMS Installed : NO

O PN U W N

Name Of Plant :VedvyasPuri Date - 28/09/2024

108

Sr. Parameters Inlet Outlet Design
no Parameter
of
Treatment
A. PH 6.4 7.5 5.5T09.0
B. TSS 233 65 Max. 100
C. BOD 168 17 Max. 30
D. COD 359 125 Max.250
E. Coliform - - --
F. Odour -—- Odourless -
G. Color -—- Colorless -—-

Note :- Above Plant Running Properly with Proper O&M.
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Details of S.T.Ps Meerut with Parameters

Running Properly : Yes

Establish Capacity : 15 MLD

Sewage Reaching : 4.0 MLD

Design For the Year : 25 Year

Ownership : M.D.A

Operated by: M/S Vatavaran Techno

Year of the construction : 2010

. Constructed Under Scheme : Finance by M.D.A
10. OCMS Installed : NO

O PN U W N

Name Of Plant :VedvyasPuri Date - 29/09/2024

109

Sr. Parameters Inlet Outlet Design
no Parameter
of
Treatment
A. PH 6.8 7.6 5.5T09.0
B. TSS 261 66 Max. 100
C. BOD 179 20 Max. 30
D. COD 341 130 Max.250
E. Coliform - - --
F. Odour -—- Odourless -
G. Color -—- Colorless -—-

N¢ "~ - Above Plant Running Properly with Proper O&M.

~Or Vatavaran Teéhno
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Details of S.T.Ps Meerut with Parameters

Running Properly : Yes

Establish Capacity : 15 MLD

Sewage Reaching : 3.9MLD

Design For the Year : 25 Year

Ownership : M.D.A

Operated by: M/S Vatavaran Techno

Year of the construction : 2010

. Constructed Under Scheme : Finance by M.D.A
10. OCMS Installed : NO

O PN U W N

Name Of Plant :VedvyasPuri Date - 30/09/2024

110

Sr. Parameters Inlet Outlet Design
no Parameter
of
Treatment
A. PH 6.9 7.2 5.5T09.0
B. TSS 235 56 Max. 100
C. BOD 165 20 Max. 30
D. COD 339 127 Max.250
E. Coliform - - --
F. Odour -—- Odourless -
G. Color -—- Colorless -—-

Note :- Above Plant Running Properly with Proper O&M.

~For Vatavaran Techno
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Details of S.T.Ps Meerut with Parameters

Name Of Plant :VedvyasPuri Date - 1/10/2024
Running Properly : Yes

Establish Capacity : 15 MLD

Sewage Reaching : 3.7MLD

Design For the Year : 25 Year

Ownership : M.D.A

Operated by: M/S Vatavaran Techno

Year of the construction : 2010

. Constructed Under Scheme : Finance by M.D.A

10. OCMS Installed : NO

O PN U W N

Sr. Parameters Inlet Outlet Design
no Parameter
of
Treatment
A. PH 6.6 7.5 5.5T09.0
B. TSS 232 52 Max. 100
C. BOD 162 119 Max. 30
D. COD 332 121 Max.250
E. Coliform - - --
F. Odour -—- Odourless -
G. Color -—- Colorless -—-

Note :- Above Plant Running Properly with Proper O&M.
T Vatayaran Techno
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Details of S.T.Ps Meerut with Parameters
1. Name Of Plant :VedvyasPuri Date - 02/10/2024
2. Running Properly : Yes
3. Establish Capacity : 15 MLD
4. Sewage Reaching : 3.6 MLD
5. Design For the Year : 25 Year
6. Ownership : M.D.A
7. Operated by: M/S Vatavaran Techno
8. Year of the construction : 2010
9. Constructed Under Scheme : Finance by M.D.A
10. OCMS Installed : NO
Sr. Parameters Inlet Outlet Design
no Parameter
of
Treatment
A. PH 6.5 7.2 5.5T09.0
B. TSS 230 50 Max. 100
C. BOD 161 18 Max. 30
D. COD 331 121 Max.250
E. Coliform --- --- -
F. Odour - Odourless --
G. Color - Colorless -
Note :- Above Plant Running Properly with Proper O&M ;
Tech\©
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Details of S.T.Ps Meerut with Parameters

Running Properly : Yes

Establish Capacity : 15 MLD

Sewage Reaching : 3.4MLD

Design For the Year : 25 Year

Ownership : M.D.A

Operated by: M/S Vatavaran Techno

Year of the construction : 2010

. Constructed Under Scheme : Finance by M.D.A
10. OCMS Installed : NO

O PN U W N

Name Of Plant :VedvyasPuri Date - 03/10/2024

113

Sr. Parameters Inlet Outlet Design
no Parameter
of
Treatment
A. PH 6.6 7.5 5.5T09.0
B. TSS 234 52 Max. 100
C. BOD 162 21 Max. 30
D. COD 336 122 Max.250
E. Coliform - - --
F. Odour -—- Odourless -
G. Color -—- Colorless -—-

Note :- Above Plant Running Properly with Proper O&M.

~For Vatavaran Techno
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Details of S.T.Ps Meerut with Parameters

Name Of Plant :VedvyasPuri Date - 04/10/2024
Running Properly : Yes

Establish Capacity : 15 MLD

Sewage Reaching : 4.0 MLD

Design For the Year : 25 Year

Ownership : M.D.A

Operated by: M/S Vatavaran Techno

Year of the construction : 2010

. Constructed Under Scheme : Finance by M.D.A

10. OCMS Installed : NO

O PN U W N

114

Sr. Parameters Inlet Outlet Design
no Parameter
of
Treatment
A. PH 6.8 7.4 5.5T09.0
B. TSS 261 63 Max. 100
C. BOD 173 21 Max. 30
D. COD 332 134 Max.250
E. Coliform - - --
F. Odour -—- Odourless -
G. Color -—- Colorless -—-

Note :- Above Plant Running Properly with Proper O&M.
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Details of S.T.Ps Meerut with Parameters

Running Properly : Yes

Establish Capacity : 15 MLD

Sewage Reaching : 3.8 MLD

Design For the Year : 25 Year

Ownership : M.D.A

Operated by: M/S Vatavaran Techno

Year of the construction : 2010

. Constructed Under Scheme : Finance by M.D.A
10. OCMS Installed : NO

O PN U W N

Name Of Plant :VedvyasPuri Date - 05/10/2024

115

Sr. Parameters Inlet Outlet Design
no Parameter
of
Treatment
A. PH 6.8 7.5 5.5T09.0
B. TSS 237 59 Max. 100
C. BOD 167 20 Max. 30
D. COD 359 131 Max.250
E. Coliform - - --
F. Odour -—- Odourless -
G. Color -—- Colorless -—-

Note :- Above Plant Running Properly with Proper O&M.

no
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Details of S.T.Ps Meerut with Parameters

Running Properly : Yes

Establish Capacity : 15 MLD

Sewage Reaching : 3.6 MLD

Design For the Year : 25 Year

Ownership : M.D.A

Operated by: M/S Vatavaran Techno

Year of the construction : 2010

. Constructed Under Scheme : Finance by M.D.A
10. OCMS Installed : NO

O PN U W N

Name Of Plant :VedvyasPuri Date - 06/10/2024

116

Sr. Parameters Inlet Outlet Design
no Parameter
of
Treatment
A. PH 6.8 7.3 5.5T09.0
B. TSS 235 53 Max. 100
C. BOD 163 18 Max. 30
D. COD 333 121 Max.250
E. Coliform - - --
F. Odour -—- Odourless -
G. Color -—- Colorless -—-

Note :- Above Plant Running Properly with Proper O&M.
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Details of S.T.Ps Meerut with Parameters

Running Properly : Yes

Establish Capacity : 15 MLD

Sewage Reaching : 3.7 MLD

Design For the Year : 25 Year

Ownership : M.D.A

Operated by: M/S Vatavaran Techno

Year of the construction : 2010

. Constructed Under Scheme : Finance by M.D.A
10. OCMS Installed : NO

O PN U W N

Name Of Plant :VedvyasPuri Date - 07/10/2024

117

Sr. Parameters Inlet Outlet Design
no Parameter
of
Treatment
A. PH 6.6 7.3 5.5T09.0
B. TSS 234 57 Max. 100
C. BOD 161 18 Max. 30
D. COD 332 124 Max.250
E. Coliform - - --
F. Odour -—- Odourless -
G. Color -—- Colorless -—-

Note :- Above Plant Running Properly with Proper O&M.
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Details of S.T.Ps Meerut with Parameters

O PN U W N

303

Name Of Plant :VedvyasPuri
Running Properly : Yes
Establish Capacity : 15 MLD
Sewage Reaching : 3.9 MLD
Design For the Year : 25 Year
Ownership : M.D.A
Operated by: M/S Vatavaran Techno
Year of the construction :
. Constructed Under Scheme : Finance by M.D.A

2010

10. OCMS Installed : NO

Date - 08/10/2024

118

Sr. Parameters Inlet Outlet Design
no Parameter
of
Treatment
A. PH 6.8 7.4 5.5T09.0
B. TSS 239 70 Max. 100
C. BOD 171 20 Max. 30
D. COD 340 129 Max.250
E. Coliform - - --
F. Odour -—- Odourless -
G. Color -—- Colorless -—-

Note ‘- Above Plant Running Properly with Proper O&M.
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Details of S.T.Ps Meerut with Parameters

Running Properly : Yes

Establish Capacity : 15 MLD

Sewage Reaching : 4.2 MLD

Design For the Year : 25 Year

Ownership : M.D.A

Operated by: M/S Vatavaran Techno

Year of the construction : 2010

. Constructed Under Scheme : Finance by M.D.A
10. OCMS Installed : NO

O PN U W N

Name Of Plant :VedvyasPuri Date - 09/10/2024

119

Sr. Parameters Inlet Outlet Design
no Parameter
of
Treatment
A. PH 6.6 7.5 5.5T09.0
B. TSS 233 60 Max. 100
C. BOD 162 20 Max. 30
D. COD 357 125 Max.250
E. Coliform - - --
F. Odour -—- Odourless -
G. Color -—- Colorless -—-

Note :- Above Plant Running Properly with Proper O&M.
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Rmopm_ ENCH W DELH |
Sult/Mise/Case/Civil AppeallExecutlon gase : FJ ’N \ﬂ'
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VERSUS

CLEIRIELGE..OX. L oo
' ' .. ' Defendent Respondent/Opp. Party/]. D
Vakalat Name of Plamtlff/AppellantlD H.

L Defendent/Rerpondent/Opp Party/J.D. ‘
' In the case n noted above Shri/Smt MPQ YL,Uf" DQA) U«OJP VVL?/VJ

-,eachofSarvehrr RPIEH)/ WHTT—IIL {D] Dl't jq/O 7’]

Hereby appumted as counccl to appear plead, and on behalf of the under
sxgued in any manner he think it proper , either hlmself of through and other
Advocate and in pamcular o do the following namely to receive and process of .
court (i’nclumg and notice from any appeilate or revisional court) to file applica-
tions petitions, oi. plenmg, produce or. receive back and documents compromise
the proceeding to refer any matter to arbltraflon, to deposnte -or withdraw any

- money to execute decree or to certify payment and/or. recelvee and money due
'_under shch decree or order. S : :
I‘he undersngned shall be bound by all whatsoever may be done in the aforesald

| case (Includmg any appeal or revision theret from) for and on behalf of the under
‘ mgned by any to the counsel
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Attesting Witness...e.iieesssisorsens worr  aeane O """'"RA'C T AT T Alsecersirsnce
. . ’ ' .8 Court of India,
Name in full ' ar vesssasan .....,&f{f{'éflngmemimwm ...... ._

SEctor-18, Noida-201301 _
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AcceptedlAccepted an the stremgth of the
S.‘mature of the attesting withness -
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